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Fax No 26105361

F.No. 2(17)/2013/AFT/PB/Adm-1

GOVERNMENT OF INDIA

A‘RMED FORCES TRIBUNAL, PRINCIPAL BENCH

West Block -Vill
Sector-1,R.K.Puram
New Delhi - 110066

/fN,ov, 2018

VACANCY. CIRCULAR.

Applications are invited for filling up the: following post in the Armed Forces Tribunal,
Principal Bench, New Delhi on deputation mrtrally for a period of three years and extendable as
per DoP&T orders issued from time to time /on.re-employment on contract basis for a period of
one year from the candidates who fulfill the fol|owmg eiigibility. conditions: -

Name of Postin '| No. of Eligibility Condrtlons
Pay Band Post . o
Tribunal Master/ 03 . Incase of d.eputatlon (Including Short Term Contract) :
(Steno Grade-l) Stenographers of the Central Government or Armed Force:
' - or State Gbyernment or Supreme Court or High Courl o
General Central District Courts or Statutory/Autonomous bodies havin:;
Service Group ‘B’ pensionary: benefits holding :-
Non Gazetted T -
Ministerial (i) the analogous post on regular basis in parent cadre or
department"or
PAY MATRIX
LEVEL - 6 . N (i) “postin. the level 4 of the pay matrlx (Rs 25500 81 100)
(Rs:35400-112400) ~ with 10 years regular service in the grade
2. In case of re-employment X
With quallflcatlons and experrence snmrlar to
deputatlonlsts
2. The Pay- & Allowances and other term's and conditions of the officer/official selected on

', deputation will be governed in accordance’ wrth DOP&T O.M No. 6/8/2009-Estt. (Pay-II) dated
17.06.2010, O.M even number dated- 22 Apr 2016 and O.M No 3/3/2016 Estt (Pay Il) dated

01.086. 2017

3. AgeLimit

(a) ‘. Deputation. The maximum age{‘l'i:rnit for appointment on deputation shall not be
exceeding 56 years as on the closing date of receipt of applications.' '

(b) Re-employment.on contract ba5|s The maximum age Jlimit for re- employment
on contract basrs is up to 64 years -

4 Please note that -

‘ (a) Applications for deputation should be routed through thelr parent departments
~ « However, advance copy may be sent to’ ‘this office, which will be consrdered upon re;._‘
of the same from the parent office anngwﬂh requ1red documents.
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' (b) ‘ Apphcatlons on re-employment on contract basis only from retlred Central/otah
g Gowt. /Court Staff/Tribunals/Statutory bodies and Autonomous Bodies will be considered
initially for one year and may be sent directly to Principal Registrar, Armed Forcas

~ Tribunal, Principal Bench, New Delhl on’ the prescribed format alongwith connecter
documents. :

5, The application(s) in the prescribed P'rﬁjforma (Annexure 1) from eligible officers/officia™
who can be spared on deputation in the event of their selection may be forwarded by i
Departments to the Principal Registrar, Armé‘d Forces Tribunal, Principal Bench, Block- VIl
Sector-1, RK Puram, New Delhi - 110066 along with photo copies of the Annual Confidenha
Reports for the last five years and vigilance clearance certificate.”

} 6. The applications. in the prescribed Profo(ma (Annexure-ll) by.the, ret;red persors for re-
employment on contract basis may be sent: dlrectiy to the Principal Registrar, Armed Forces
Tribunal, Principal Bench, Block- VI, ‘Sector-1, RK Puram, New Delhi - 110066

along with relevant documents i.e. PPO, educatxonal certlﬂcates dlscharge book etc. whem
applicabie. . .

7. Last date of receipt of application is 31 12 2018(Monday). Application recei.ved after
the_due date ‘will not be considered. , '

8. It may please be noted that this Office is. not yet enlisted in the Directorate of Estale for
allotment of GPRA (General Pool Resxdenhal Accommodation), as such before filing

application this aspect may please be kept in. mmd o
' : A_\(/"\'“).

“(L.R.Sharda)
: - Deputy Registrar
Enclosure: Annexure- | & Il e

B T L -"csﬂ‘{‘

Distribution:-

. All-Ministries and Departments of Govt of India. - .
The Principal Secretary, General Administration: Department, Govt. of NCT of Delh
. The Secretary General, Supreme Court of india, Tilak Marg, New Delhi.
The Registrar General, Delhi High Court.
The District Judge-1 & Sessions Judge Tis Hazari Court Delhi.
' The Secretary General, National Human Rights Commission, New Deihi. )
The Principal Registrar, Central Admmlstrattve Tribunal, New Delhi..
The Registrar, National Company- Law Appeilate Tribunal,-New Delh1
-9 The Registrar, National Company Law Tnbunal New Delh|
10.  MoD, AFT, Cell, New Delhi. , ' ‘
‘11.  Armed Forces Tribunal, Pnnc&pal Bench New Delhl Websute -In- charge.
12.  Guard File. . ‘
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- ANNEXURE-I

BIO-DATA/CURRICULUM VITAE PROFORMA

1.A Name and Address
(in Block Letters)

2. Date of Birth (in Christian era)

3. (i) Date of entry into service

(i) Date of Retirement under Central/
State Government Rules

4. EdugationaiTQDa’Iiﬁééti’ohs" -

5. Whether Educational and other
qualifications required for the post are
satisfied. (If any qualification has been
treated as equivalent to the one prescribed
in the Rules, state the authority for the
same)

Qualifications/Experience  required
mentioned in the advertisement/circular

as

,-QUaIifications/experience possessed by the offics

Essential Essential =~
A) Qualification - A} Qualification
B) Experience __B) Experience |
Desirable Desirable ' N
A) Qualification ~A)  Qualification :
B) Experience ~ B) Experience
5.1 Note : This column needs to be amplified to indicate Essential and’ Desnrable ‘Qualifications

as mentioned in the'RRs by the Administrative: Mmlstry/DepartmenUOfﬂce at the time of issue of

Circular/and issue of Advertisement in the Employment News.

5.2

In the case of Degree and Post Graduate Qualifications, Eiective/maln subjects and

subsidiary subjects may be indicated by the candidate.

6.

Please state clearly whether in the light of entries"
made by you above, you meet the requisite ‘Essential

Qualifications and work experience of the post .

6.1 Note:

Borrowing Departments are to prov ide their specific comments Iviews confirming the

relevant Essential Qualification/Work experience possessed by the Candidate (as Indicated in
the Bio-data) with reference to the post applled

7. Details of Emp_loyment, in chronological’ order.
by your signature, if the space below is insuﬁiciéht.

Enclose a separate sheet duly 'authenticated

Post held
on regular
basis

Office/Institution From

o

Nature of Duties (in detail)

*Pay Band

and Grade highlighting Experience
-Pay/Pay Scale | required for the post

of the post applied for
| held on _—

| regular basis -

e o P
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*iMportant: Pay-band and Grade Pay granted under ACP/MACP are personal tQ the officer
therefore, should not be mentioned. Only Pay Band and Grade Pay/Pay scale of the post hela
regular basis to be mentioned. Details of ACP/MACP with present Pay Band and Grade P.:
where such benefits have been drawn by the Candidate may be indicated as below;

Office/Institution Pay, Pay Band, and Grade Pay ‘From

To

drawn under ACP/IMACP Scheme

8. Nature of present e‘mpioyment le. Ad-hoci:i'br
Temporary or Quasi-Permanent or Permanent .

S

9. In case the present employment is heici',c’;n
deputation/contract basis, please state.

a). The date of initial
appointment

b} Period of
appomtment on
deputationlcontract

¢) Name of the parent
office/organization to
which the applicant
belongs.

d) Name of the
and Pay of the i
held in subsla
capacity in the pa
organization

9.1 Note: In case of Officers already on deputation the applications of

such officers should be forwarded by the parent cadre/ Department |

alongwith Cadre Clearance Vigilance _Ci‘earance and integrality
certificate. ' : - '
'9.2'Note: Information under Column 9(c) & (d) above must be given in

all cases where a person is holding a post.on,deputation outside the | . . ..

cadreforganization but still iien

cadre/organization.

maintaining .. in his parent

10. If any post held on Deputation in the past by the appiicant date of
return from the last deputation and other details.

11. Additional detaiis about present empioyment :

Please state whether working under (indicate the name of your
'empioyer against the relevant column)

a) C.entral Government. . ,
by State Government - vt
c) Autonomous Organization L
. d). Government Undertaking
-e) Universities .
f)y  Others

12. Please state whether you are working in the same Department and |

are in the feeder grade or feeder to feeder grade.

13: Are you in Revised Scale of Pay? If yes,
give the date from which the revision took
place and also indicate the pre-revised scale.

LI
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+. . [14.~Total emoluments per month now drawn

Grade Pay

*" | Basis Pay in the PB
“ "‘"‘ .

Ak
13

Total Emoluments

———

15 In case the applicant belongs to an Orgamzat on whzch is not following the Central
" Government Pay-scale, the latest salary slip lssued by the organization showing the following

details may be enclosed.

and rate of increment

Basic Pay with Scale of Pay

Dearness Pay/interim

(with break-up details)

relief/other Allowances etc.,

Total Emoluments

P AT RR T

-

.16. A Additional information, if any, relevant to

the post you applied for in support of your -
suitability for the post. This among other things -
may provide information with regard to (i) N
additional academic qualifications (ii)

professional training and (iii) work experience
over and above prescribed in the Vacancy :
Circular/Advertisement)

16. B Achievements : .
The candidates are requested to'indicate
information with, regard to;
(iy Research publications and reports and
special projects.

(i) Awards/Scholarships/Official. Apprecnatlon -

(iii) Affiliation with the professional
bodies/institutions/socigties and;

(iv) Patents registered in own name or
achieved for the organization

{v) Any research/innovativé measure
involving official recognition

(vi)-any other information. o
Note : Enclose a separate sheet if the space
is insufficient).

17. Please state whether you are applying for
deputation (ISTC)/Absorption/Re-employment
Basis.# (Officers under Central/State
Governments are only eligible for “Absorptton
Candidates of non-Government Organization are
eligible only for Short Term Contract)

#(The option of ‘STC'/’'Absorption’/'Re-
employment’ are available only if the vacancy
circular specially mentioned recruitment by "STC"

.or "Absorption” or "Re-employment”).

By

18. Whether belongs to SC/ST

AY

1
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.

~ | have carefully gone through the vacancy circular/advertisement and | am well aware &t "

the information furnished in the Curriculum Vitae duly supported by the documents in respect of
-Essential Qualification/Work Experience submitted by me will also be assessed by the Selection
' Committee at the time of selection for the post. The inforniatién/details provided by me are
correct and. true to the best of my knowledge and no material fact having-a bearing on my
selection has been suppressed/ withheld. ‘ '

- ' (Signature of the candidate)
‘ Address; .

Date

e e o o — i s ———— . -
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- ANNEXURE-Il
(RE-EMPLOYMENT)

N
PERFORMA lRETlRED PERSONS)
| 1. | Post applied for .
2. | Name (in Capital letters)
3. | Full residential address
(In capi;zal! letters) . - ..
4. | Age and date of birth
5. | Date of retirement
(Enclose copy of PPO)
‘| 6. | Pay Band with Grade Pay
(on retirement) indicating the last
pay drawn. : !
[7 [ Post held & Ministry/department
along with date of appointment
8. .| Educational Quatification ;
| (Enclose self attested copies) ’
9. | Experience/Training, if a'n_y ;
{
10. | Any other special qualification.
11 | Contact number B
12 | Whether belongs to SC/ST
" | Category efc. .
13. | Any other information, you wish X
' to submit.

“

Signature of the candidate-

‘Date
.Tele No:




